
Patent Agent may please note that, if he/she defaults in the payment of 
renewal/ continuation fee specified in Rule 115 and the First Schedule 
(entry no. 34) of the Patents Rules, 2003, by more than three (3) months 
after they are due, the name of the Agent is liable to be deleted/ removed 
from the register of Patent Agents unless a request for hearing is made by 
the Agent in this regard. 


